FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR M/S. KHANDESH BUILDERS
PRIVATE LIMITED OPERATING IN CONTRACTING INDUSTRY

(Under sub-regulation (1) of regulation 364 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN
& CIN No.

M/s Khandesh Builders Private Limited
PAN:AAACKS8222H
CIN:U45200MH1984PTC031927

2. | Address of the registered office B 110, Damji Shamji Corporate Square,
Lakshmi Nagar, Ghatkopar Andheri East Link
Road Mumbai, Mumbai City MH 400075 IN
3. | URL of website www.excedor.com/khandesh-builders/
4. | Details of place where majority of fixed assets | Chopda, Jalgaon
are located
5. | Installed capacity of main products/ services | NA — The company has been non-operative
since FY 2016-17.
6. | Quantity and value of main products/ services | NA — The company has been non-operative
sold in last financial year since FY 2016-17.
7. | Number of employees/ workmen Information not available
8. | Further details including last available | www.excedor.com/khandesh-builders/
financial statements (with schedules) of two
years, lists of creditors are available at URL:
9. | Eligibility for resolution applicants under | www.excedor.com/khandesh-builders/
section 25(2)(h) of the Code is available at
URL:
10. | Last date for receipt of expression of interest | 29" August, 2024
11.| Date of issue of provisional list of prospective | 05 September, 2024
resolution applicants
12.| Last date for submission of objections to | 10™ September, 2024
provisional list
13.| Date of issue of final list of prospective | 18™ September, 2024
resolution applicants
14.| Date of issue of information memorandum, | 23% September, 2024
evaluation matrix and request for resolution
plans to prospective resolution applicants
15.| Last date for submission of resolution plans | 23" October, 2024
16.| Process email id to submit Expression of | khandeshcirp@gmail.com

Interest

Date: 14™ August, 2024
Place: Mumbai

Prakash V Kukreja, Resolution Professional

For M/s Khandesh Builders Private Limited

IP Reg No: IBBI/IPA-001/1P-P02599/2021-2022/13990

Process Specific Email Id: khandeshcirp@gmail.com

Process Specific Website: www.excedor.com/khandesh-builders/
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PUBLIC NOTICE

TO WHOMSOEVER IT MAY CONCERN
This is to inform the General Public that following share certificate of LUPIN LIMITED, having
registered office at 3rd Floor, Kalpataru Inspire, Off. Western Expressway Highway,
Santacruz (East), Mumbai 400055. registered in the name of the following Shareholder have
been lost/misplaced and the holder(s] of the said securities / applicant[s] has/have applied to
the Company toissue duplicate certificate[s].

APPENDIX IV-A
Sale Notice for sale of Inmovable Property

E-Auction Sale Notice for sale of Immovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 8(6) and Rule 9(1) of the Security Interest (Enforcement)
Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower(s) and
Guarantor(s) that the below described Immovable Property mortgaged to Sammaan

E Tt g O 2X/°c/?°?x g 13.30 a ?3/06/20?){ g 1 2.30 d. Name of the holder Folio No Security Distinctive Nos. Securities Capital Limited (formerly known as Indiabulls Housing Finance Ltd.) [CIN :
gﬂﬁﬁq—@‘ .= 9% /0¢ /0% quﬁ 3o FeTdd o 0l /0% quﬁ 30 oA, Certificate No. held L65922DL2005PLC136029] (“Secured Creditor”), the physical possession of
. K / /? ? 32 ?3/ /? K . 33 From To which has been taken by the Authorised Officer of the Secured Creditor, will be sold on
qifes faferer sereor ufsran famres :- R&/0¢/R0RY d 1 3.00 1. ITTIA. HIMANSHU C ASHAR | 39167 10724 2377301 2378500 | 1200 “as is where is”, “as is what is” and “whatever there is” basis on 31.08.2024 from
04.00 P.M. to 05.00 P.M., for recovery of Rs. 31,86,149/- (Rupees Thirty One Lakh

ﬁﬁ?f . . ﬁﬁm iCreca The Public are hereby cautioned against purchasing or dealing in any way with the above Eighty Six Thousand One Hundred Forty Nine only) pending towards Loan
* TS ﬁﬁm FrETa tﬁf — HTET referred share certificate[s)]. Account No. HHLKAL00395147, by way of outstanding principal, arrears (including
FTTE TS o= fopma | wfoTa e qaq | el shT Any person who has any claim in respect of the said share certificate[s] should lodge such | | accrued late charges) and interest till 08.08.2024 with applicable future interest in
EIE] TRH &, aaa {(ga:ﬁ- &, claim with the Company or its Registrar and Transfer Agents Link Intime India Pvt Ltd., 247 terms of the Loan Agreement and other related loan document(s) w.e.f. 09.08.2024
. . (”i% I) Park, C-101, 1st Floor, L. B. S. Marg, Vikhroli (W) Mumbai - 400083. TEL: 8108116767. along with legal expenses and other charges due to the Secured Creditor from
Within 15 days of publication of this notice after which no claim will be entertained and the YOGESH KAILASH SINGH and SUMAN YOGESH SINGH.
RIACKSi N CEVE I CEl S . 2§ (Feashd geed) e ®. ®. . & 1 e Company shall proceed to issue with the Duplicate Share Certiicatels]. The Reserve Price of the Immovable Property will be Rs. 10,80,000/- (Rupees Ten
AT/ [R0%-3Y YR AT (WHAR U3) Afia Afegt= | 234k /- | ¥R0CCIR/- | ¥R%¢e/ - RR30322¢3% Place: MUMBAI _ Lakh Eighty Thousand only) and the Earnest Money Deposit (“EMD”) will be
- b N Namels] of the holder(s]/ Legal Claimant: HIMANSHU C ASHAR Rs. 1,08,000/- (Rupees One Lakh Eight Thousand only) i.e. equivalent to 10% of
3T T F A < g e [P)AtN bﬁtimkerA?Bz(F)’é\:BNR the Reserve Price.
= = ate: 14" August,
Hum e /vam/ge | e | g0 e eles arequid STeavash ®. . ®. & & i DESCRIPTION OF THE IMMOVABLE PROPERTY
. FLAT NO. 102, 1ST FLOOR, BUILDING NO. 17, PHASE - |, PODDAR
- W% BT q;rq'f‘g‘r[ fa'q'qaﬁ q;[ﬁ q;{'rﬁ - - - s y , 3
o/?o?x R4 ‘a EO\BQ/ (ﬂo?a??l«/ L\OQ3?/ AAEEEARIAN EVERGREENS, BUILDING NO.15 TO 20, 23, 24, 25, 27 CHSL, VILLAGE SAPE,
A jw s | s | vy, weny e | S = | & | e POSSESSION NOTICE |ECXuilcteu e it
2/.\)0?}{_?(‘\ Wlﬁ?ﬁﬁiﬁﬁb"lﬁm EOL‘)‘{/- 5?'\’605«\9/- F\._ch/_ 3%30329¢3% For dgtailed terms and cond!tionAs of sale, please referlto the link provided on the
: Whereas, the authorized officer of Jana Small Finance Bank Limited (Formerly known | | Website of the Secured Creditor i.e. www.sammaancapital.com; Contact No: 0124-

6910910, +91 7065451024; E-mail id: auctionhelpline@sammaancapital.com. For

as Janalakshmi Financial Services Limited), under the Securitization And Reconstruction

&) weL e fiferer o1t /vl 3. sreren wd quiiter e SeHe g hell S Hel HH= HeE] T https://mahatenders.gov.in 1 of Financial Assets And Enforcement Of Security Interest Act, 2002 and in exercise of pow- | | 2i9ding, log on towww.auctionfocus.in. sdi-
OO ey T - TS o ifere ers conferred under section 13 (12) read with rule 3 of the Security Interest (Enforcement) AUTHORIZED OFFICER
ITHTEZR ITEvITES! 3 . Ish RE U 3 frg
. s e, fafrer wereh AP HT AT CTE A TGl 0 4 w am Rules 2002 issued demand notices to the borrower(s)/ Co-borrowers(s) calling upon the SAMMAAN CAPITAL LIMITED
TG AT A e borrowers to repay the amount mentioned against the respective names together with | | Date : 09.08.2024 INDIABULLS Housﬁi‘g'gf':%:‘gg‘t’.l‘.gs
- A e ; interest thereon at the applicable rates as mentioned in the said notices within 60 days | | Place : THANE )
=) faferer wfsramean e feasht o= ya 7 S 9 wiedi=an e feasfl AT TeteRto 7 Seard Tt gatd Jareer detenEt
< from the receipt of the said notices, along with future interest as applicable incidental
TEed. expenses, costs, charges etc. incurred ill the date of payment and/or realisation. -
%) TS fiferer fseen sreraeh wqol miedt S de favm g w201, 39 g - Borrower] 13(2) Notice Date/ | Datel Time 565 E-Tender Notice
T) whrErieria enew . Atfauat (74.) /3R, femish :3/ 0% /R 0 L & TAR ST Torehy 3.8, TH /&1, 5f1 wE. /w1 3. u. &Y. gladurdhas feaehroard | el o Do Outstanding Due | & Type of | | tunuumotioe rousGorionn 2.0
uarantor/ Mortgagor (in Rs.) as on Possession -
U TR 1 1) Mr. Sandeep Devj 11062024 Date: Chandrapur Super Thermal Power Station MAHAGENCO,
(varerdt/ -) 47529430000932 Rozdat (Bosrrowe_r), Rs.17,41,582)- (Rupees | 13-08-2024 | | invites bid offers from reputed and experienced Companies
ST . /%63 HTRT srfirar (Wa) & Sgn’g’:e'p Qgg'a't Seventeen Lakhs Forty |  Time: to Participate in the Competitive bidding Process to following
Thousands Five | 02:05 PM
. HETRATI AT Co-Borrower), One O&M Tenders.
fa. 23/0¢/R03% ™ 4752943000691 | 5 {Ca-Bon S‘:nd)eep Hundred Eighty Two | Symbolic — . .
Rodat (Guarantor) Only) as on 06/06/2024 |Possession S. Tender NO(RfX NO) / Des;ﬂptlon | Estimated Cost in
N. S.

Description of Secured Asset: All the piece and parcel of Flat No.217,
Admesuring 225 Sq.ft. (Carprt-up) Area, on 2nd Floor, in the "Sai Jugruti Co- 1
Oprative Housing Soceiety", CTS. 251/B (Part) 259, 261/D, 312/B at Revenue
Village, MMRDA Colony, Bldg No.12, Anik Village, R C Road, Near H P Colony,

MPD-CS / Rfx No. 3000051019 / Prourement of various
Mild Steel (MS) Bolts and Nuts ( Metric), with property class
4.6 as per 1S:1367 at CSTPS, Chandrapur / Rs.
1808076.50/-

WTP-IIl / Rfx No. 3000051055 / AMC for Repairing,
Maintenance & Servicing of Coal Testing Equipment’s and
Instruments at WTP-IIl, CSTPS, Chandrapur /
Rs.288073.55/-

BM-Il / Rfx No. 3000051030 / Work of PA Fan-6B Motor
foundation pad repairs and allied works in boiler Unit-6

Aadhar Housing Finance Ltd. > Aadhar

Corporate Office: Unit No.802, Natraj Rustomijee, Western Express Highway and M.V.Road, Andheri (East), Mumbai-400069 M Housing Finance Ltd
Panvel Branch: Shop No. 13 & 14, Ground Floor, Shree Bhagwanti Heritage, Plot No.29 to 32, 47, 48, 49, & 52, Sector-21, Kamothe, Navi Mumbai -410209 (MH) Vashinaka, Chembur East, Mumbai-400074. On or towards the East by: Building
Authorised Officer : Atul Sadhuram Dalvi, Mob.: 9326351043 No.D1/D2, On or towards the West by: Internal Road, On or towards the North

PROPERTY FOR SALE UNDER PROVISIONS OF SARFAESI ACT, 2002 THROUGH PRIVATE TREATY by: Buding, On or towards the South by: Building No.13. 2

Whereas, the Borrowers/ Co-borrowers/ Guarantors/ Mortgagors, mentioned herein
Whereas the Authorised Officer, Aadhar Housing Finance Limited (AHFL) has taken the Possession u/s 13(4) of the Securitisation & Reconstruction of above have failed to repay the amounts due, notice is hereby is given to the Borrowers
Financial Assets and Enforcement of Security interest Act, 2002 (The SARFAESI Act, 2002) of the property (“the Secured Asset”) given below The Authorised g”fggﬁfg?ﬁa*:‘e;esifl‘naaﬁo;’?n;"ngz’gglﬂiffmtg)dtpgsptl:l"'z‘ig)?ﬁ"giﬁl f:s;;ii;l;t:fgztﬁg
Officer has received offer of Sale from some interested party against the above mentioned Secured Asset under the SARFAESI Act for recovery of the Secured X X ; ° X
Debt. Now, the Authorised Officer is hereby giving the Notice to Sale of the above said property through Private Treaty in terms of rule 8 and 9 of the Security propertes/ secured assets described herein above in exercise of powers conferred on
Interest (Enforcement) Rules 2002. The Details of the Account are as follows:

him under section 13 (4) of the said Act read with Rule 8 of the said rules on the dates 3
mentioned above. The Borrowers/ Co-borrowers/ Guarantors/ Mortgagors, mentioned

Demand Total Onistanding hgrein above in. particular and the Public in general are h.ereby .cautioneq not to dﬁal
LomGoteto.| - Momeofteborower! | s et | Resoe | ohmant | Descrption ofhe Securd Asst e i o o St Erenc Bt e | | —|(S0OMM) f CSTPS, Chandrapur/ R 2504155
: - & Amount S : Place: Thane Sdi- Authorised Officen 4 | ODP-II/Rfx No. 3000051013/ Supply of special formulated
Maksudali Noorali Shaikh All that part & parcel of property bearing, Flat Date: 14.08.2024 Jana Small Finance Bank Limited compound spares required for various auxiliaries installed
(;;;;0%%%::1;. (Borrower), s 07-03-2019 . 2 No.102, 1st Floor, Wing R3, Royal Residency, Gut d[ JANA SMALL FINANCE BANK at ODP-II, CSTPS, Chandrapur/Rs.4802680.99/-
Rozina Bano Maksudali Shaikh . L9/2 V, i, A th, Th - (A sEheduled commarcial bank)
0 & No. 34, Survey No. 9/2 Vangani, Ambarnath, Thane, Registered Office: The Fairway, Ground & First Floor, Survey No.10M, 11/2 & 12128, | | 5 |OS-I1 / Rfx No. 3000051036 / Annual work contract of Up-
Panvel (Co-Borrower), 6,00,000/- | 19,18,506/- | Maharashtra-421503. ; i )
710,13,037/- . Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Park, Challaghatta, keeping of Developed Green Patches, Lawn Development
Branch) Khan Hayat Mubarak Boundaries:- East- Road, West - Open Plot, North - Bangalore-560071. Branch Office: Shop No.4 & 5, Ground Floor, Indiabulls Mint, i » ’
(Guarantor) Open Plot, South - Shop Gladys Alvares Road, Hiranandani Meadows, Pokhran Road, Thane West, 400610 Removal of Unwanted Vegetation & allied works at stage-
- - Ill, CSTPS for two years / Rs.7094611.68/-
(Loan Code No. Shakeel Ahmad Ansari All that part & parcel of property bearing, Survey No Ab q 4 tend blished in MAHAGENCO online Portal
07900000104/ (Borrower), 13-11-2023 7 z 92 Flat No 201 2nd Floor Royal Residency Wing R3 POSSESSION NOTICE ove oate_ tender published in ) _on ine Portal.
W & ; _ ) For the detailed Tender document, interested bidders should
Panvel Shajida Khatoon Shakeel 1129.000/- | 1125.663/- GutNo. 34 Vangani, Thane, Maharashtra - 421503 (for immovable property) e ) ) X
Branch) Ahmed Ansari 710,29,007/] "4 pah Boundaries:- East- Road, West - Open Plot, North - Whereas visit SRM Website https://eprocurement. mahagenco.in for
(Co-Borrower) Open Plot, South - Shop ’ (Sr.No.01 to 05) For any query Contact N0.8554991818.
The undersigned being the Authorized Officer of SAMMAAN CAPITAL LIMITED Sd/-

CHIEF ENGINEER (O&M)
CSTPS, CHANDRAPUR

The Authorised officer will hold auction for sale of the Secured Asset on ’As is where is Basis’, 'As is what is basis’ and "Whatever is there is basis’. AHFL is not
responsible for any liabilities whatsoever pending upon the said property. The Authorised Officer reserves the right to accept or reject the offer without
assigning any reason whatsoever and sale will be subject to confirmation by Secured Creditor. On the acceptance of offer of proposed buyer, he/she is
required to deposit 25% of accepted price inclusive adjustment of Earnest Money Balance immediately and the balance amount shall be paid by the
purchaser within 15 (fifteen) days from date of acceptance of Offer by the Secured Creditor. The proposed buyer is to note that in case of failure of payment of
balance amount by him/her within the time specified, the amount already deposited shall stand forfeited and property will be resold accordingly.

Thisis 15 DAYS SALE NOTICE UNDER SARFAESI ACT, 2002 is hereby given to the public in general and in particular to the Borrower (s), Co-Borrower (s) and
Guarantor (s) that the above described immovable property mortgaged/charged to the Secured Creditor, the Physical Possession of which has been taken
by the Authorised Officer of Aadhar Housing Finance Limited (AHFL) Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there
is”andto theamount due to Aadhar Housing Finance Ltd., in full before the date of sale, auction is liable to be stopped.

(CIN:L65922DL2005PLC136029) (formerly known as INDIABULLS HOUSING
FINANCE LIMITED) under the Securitisation and Reconstruction of Financial

Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers

INVITATION FOR EXPRESSION OF INTEREST FOR
M/S. KHANDESH BUILDERS PRIVATE LIMITED

conferred under Section 13 (12) read with Rule 3 of the Security Interest

OPERATING IN CONTRACTING INDUSTRY
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
Name of the corporate debtor M/s Khandesh Builders Private Limited
along with PAN/CIN/LLP No. PAN:AAACK8222H
CIN:U45200MH1984PTC031927

(Enforcement) Rules, 2002 issued Demand Notice dated 20.05.2024 calling upon
the Borrower(s) PREMA ROOPSHRIKANT BARDHAN AND ROOPSHRIKANT
BARDHAN ALIAS ROOPSHRIKANT VIJAYKUMAR BARDHAN to repay the
amount mentioned in the Notice being Rs.30,46,000.02 (Rupees Thirty Lakhs
Forty Six Thousand and Paise Two Only) against Loan Account No.

=

If the Borrower(s), Co-borrower(s) has any buyer who is ready to purchase the mortgage property/secured asset at price above the given reserve price then HHLVSH00445105 as on 16.05.2024 and interest thereon within 60 days from the | |2 Taddress of the registered office B 110, Damji Shamji Corporate Square,
Borrower(s), Co-borrower(s) must intimate to AHFL on or before 28-08-2024 AHFL shall give preference to him. If Borrower(s), Co-borrower(s) fails to | | dateof receiptofthe said Notice. ;Z‘;than":‘)i?"’V?uh:i‘;p;if&i‘h%gg%ﬁﬁk
intimate on or before 28-08-2024 the AHFL will proceed sale of property at above given reserve price. The Borrower(s) having failed to repay the amount, Notice is hereby given to the | [| 3.|URL of website _ www.excedor.com/khandesh-builders/

The Date of Auction is fixed for 28-08-2024. Borrower(s) and the public in general that the undersigned has taken Symbolic 4 Efeftii:alz c;;z;a‘gea\:leh;::eagzjonty Chopda, Jalgaon

Place : Maharashtra For A sddh/- (I.I:ulh(.)l'ISl::(.l Omce{! ited Possession of the property described herein below in exercise of powers conferred 5. | Installed capacity of main products/ | NA - The company has been non-operative

Date : 14-08-2024 0r Aadhar nousing Finance Limite . . . . . services since FY 2016-17.

on himunder Sub-Section (4) of Section 13 of the Act read with Rule 8 of the Security 6. | Quantity and value of main products/ | NA - The company has been non-operative
Interest (Enforcement) Rules, 2002 on 09.08.2024. services sold in last financial year since FY 2016-17.
' ircl ra, Mumbai Wi rn ) ) ) L ) ) 7. | Number of employees/ workmen Information not available
PUﬂ]Qb thloth bonk PNB ;:ra;t?-rf::rts z:d onrl;?ot noecs ;eG Block 60 Days' Notice to The Borrower(s) in particular and the public in general is hereby cautioned not to | [['8. [Further details including last available | www.excedor.com/khandesh-builders/
’ ’ ’ e . " ’ : : : n . financial statements (with schedules)
Together for the better GEULIELCIE] Complex, Bandra East, Mumbai- 400 051.  N:TI¢ SN leTETET) L1711 [T g T[] ¢ deal with the property and any dealings with the property will be subject to the charge of two years, lists of creditors, are
Email : cs4444@pnb.co.in of SAMMAAN CAPITAL LIMITED (formerly known as INDIABULLS HOUSING available at URL :

NOTICE U/S 13(2) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 FINANCE LIMITED) for an amount of Rs.30,46,000.02 (Rupees Thirty Lakhs | || * E:ﬁi:y:ig;;e;gg;?; 2?5‘:?&:; www.excedor.com/khandesh-ouilders/

Dueto non-paylment ofinstgIImenUintere§UprincipaI debt, the below accounts have been .cllassiﬁedlas Non-Performing Assets as per Reserve Balnk of Inldia guidelines. We have demanded / Forty Six Thousand and Paise Two Only) as on 16.05.2024 and interest thereon. is available at URL:

recalled the entire outstanding together with interest and other charges due under the facilities mentioned below. The total amount due to the Bank is mentioned on column (h) below. To secure o = ) i 10.| Last date for receipt of expression 20th August, 2024

the outstanding in respect of credit facilities sanctioned by Bank, you have interalia created security interest n respect of assets mentioned in column no. (i) below. The details of the secured The Borrowers’ attention is invited to provisions of Sub-Section (8) of Section 13 of of interest

assets intended to be enforced by the bank in event of non-payment of the full liabilities as stated in column no. (i):- the Actin respect of time available, to redeem the Secured Assets. 11.| Date of issue of provisional list of 05th September, 2024

5 — prospective resolution applicants
Sr| Name of the Borrower(s)/ Name of Date of NPA | Account Number Balance Interest wef date of| Total outstanding | Description of Secured Asset(s)/ DESCRIPTION OF THE IMMOVABLE PROPERTY 12 Last date for submission of 10th September, 2024
No|Guarantor(s)/Legal Heir(s)/ Branch Facility Availed outstanding as NPA to date of _ason date of‘ Immovable Properties objections to provisional list
Legal Representative(s)/ Limit (Amount in on the_dat.e of of Notice of Notice FLAT NO. 4311 HAVING CARPET AREA 45.83 SQUARE METERS L.E. 493 | |13 Date of issue of final list of 18th September, 2024
Mortgagor(s) Lakhs) AR | o Clditr s | e e SQUARE FEET ON 43RD FLOOR, BUILDING NO. 1D IN THE PROJECT KNOWN prospective resolution applicants
Rate of Interest* Interest) & Other Charges Other Charges 14.| Date of issue of information 23th September, 2024
- AS ADHIRAJ SAMYAMA, SITUATED IN VILLAGE ROHINJAN, TALUKA PANVEL — memorandum. evaluation matrix
(a) (b) (c) (d) (e) () (9) (h) (i) y ’
410206, MAHARASHTRA. and request for resolution plans
1 |M/s Niyara Enterprises MUMBAI-VILE | 03.04.2024 10924011000521 | 16,42,899.00 DR 67,730.00 17,10,629.00 DR | EQM by way of Extension of charge ’ to prospective resolution applicants
z\gr. An_sari ;—Iaroon Rasheed | PARLE EAST Overdraft + Further Interest | ason 31.07.2024 |over already mortgaged in Housing Sd/- | |[15.] Last date for submission of 23th October, 2024
roprietor) 17.00 and other charges | + Further Interest |loan for Flat No. 405, 4th Floor, i . . resolution plans
Mrs. Ansari Safina Haroon R 12.05 % and other charges |Panache Height, Parshwa Nagar, Date : 09.08.2024 Authorised Officer | |1 omailid o submit Kkhandeshcirp@gmail.com
(Mortgagor) Date of Notice:  |Near Old Petrol Pump, Mira Place : PANVEL SAMMAAN CAPITAL LIMITED Expression of Interest
05.08.2024 {B_anand:(;ﬁgid, Mira Road East, (FORMERLY KNOWN AS INDIABULLS HOUSING FINANCE LIMITED Date: 14" August, 2024 sd/-
ane - Place: Mumbai Prakash V Kukreja,
10927121000153 75,332.03 DR 2,014.00 77,346.03 - 1. Extension of charge on entire For M/s Khandesh geﬂ'““‘;"_"":fef_ﬁ?;‘a(:
i or s andes ullders Private Limite
TL-GCL + l;urmer Ir;]terest 2f1792(.)i40(4R§[():;>ﬁry ;;)resentand future assets of the firm . IP Reg No: IBBI/IPA-001/IP-P02599,2021-2022/13990
3.30 and other charges | from 04.04. 0 |/company. ) FormNo.14 [Regulation 33 (2)] Process Specific Email Id: khandeshcirp@gmail.com
9.25% 31.07.2024) 2. EQM by way of Extension of GOVERNMENT OF INDIA Process Specific Website: www.excedor.com/khandesh-builders/
=55,553.79 DR |charge over already mortgaged in
ason31.07.2024 |Housing loan and OMLS for Flat MINISTRY OF FINANCE Form No. 3
+ Further Interest | No. 405, 4th Floor, Panache Height, DEPARTMENT OF FINANCIAL SERVICES orm No.
and other charges |Parshwa Nagar, Near Old Petrol THE RECOVERY OFFICER-I, MUMBAI [See Regul 15 (1)(a))/16(3)
Date of Notice: | Pump, Mira Bhayander Road, Mira DEBT RECOVERY TRIBUNAL Case No.: 0A/1229/2021
05.08.2024  |Road East, Thane - 401107 : i DEBTS RECOVERY TRIBUNAL MUMBAI (DRT 3
- : ~ : MTNL Bhavan, 2nd Floor, Colaba Market, Colaba, Mumbai ( )
M/s Niyara Enterprises MUMBAI-VILE | 03.04.2024 10924011000521 5,49,482.71 DR 21,390.00 5,70,872.71 Hypothecation of stocks of raw 1st Floor. MTNL Telephone Exchange Building, Sector-30 A
Mr. Ansari Haroon Rasheed | PARLE EAST Cash Credit + Further Interest 13,807.40 (from [ materials, stick-in-process, finished RECOVERY PROCEEDING NO. 161 OF 2023 ' p " g 9. '
(Proprietor) 7.50 and other charges |  04.04.2024to  |goods, stores & spares and IN s ) X Vas_hl, NaVIfI\IIumI_Jal-4007f03h A
10.55 % 31.07.2024) receivables ummons under sub-section (4) of section 19 of the Act
=557 06531 DR TRANSFER ORIGINAL APPLICATION Ni’)‘(:ﬁ?‘:f 2016 read with sub-rule (2A) of rule 5 of the Debt Recovery Tribunal
as on 31.07. .NO.
+ Further Interest NEXT DATE: 10/09/2024. {Procedure) Rules, 1993. Exh. No:.
and other charges IDBI BANK LIMITED ..Applicant/Certificate Holder KARNATAKA BANK LIMITED
Date of Notice: Versus Vs
05.08.2024 Osian's Cannoisseurs of Art NARESH CHAMARI YADAV

2 |Mr. Ansari Haroon Rasheed | MUMBAI-VILE | 03.04.2024 10926015001618 | 3,83,330.79 DR 12,486.00 3,95,852.79 - Flat No. 405, 4th Floor, Panache Private Limited & Others ...Defendants/Certificate Debtors To,
and PARLE EAST TL-Housing +Further Interest | 24,274.03 (from | Height, Parshwa Nagar, Near Old DEMAND NOTICE (1) NARESH CHAMARI YADAV
Mrs. Ansari Safina H R i

rs. Ansafi Safina Haroon 1(1)%8(1/ and other charges 0;11.03%2;)02;41)0 ;?:goés;énga’\g:r?rE::giz%iq%gad’ In view of the Recovery Certificate No. 161 of 2023 in Transfer O. A. No. 1633 of 2016 D/W/S/0-
R =3,71.,578.76 DR ! passed by the Hon'ble Presiding Officer, DRT-I, Mumbai, vide Order dated 15 VINAYAK SADAN BUILDING PLOT NO 232 ROOM NO 202 2ND FLOOR
as 0n 31.07.2024 December 2023 for an amount of Rs. 34,29,21,968.41/- as under: SECTOR 11 VASHI Thane, MAHARASHTRA-400709
+ Further Interest a. Rs 15,19,93,952/- (Rupees Fifteen Crore Nineteen Lakh Ninety Three Thousand
and other charges Nine Hundred Fifty Two only) in Working Capital with further interest thereon at SUMMONS
Date of Notice: contractual rates with monthly rests from the date of filing of OA till its realization. | | WHEREAS, 0A/1229/2021 was listed before Hon'ble Presiding Officer/Registrar
05.08.2024 b. Rs 35,52,726/- (Rupees Thirty Five Lakh Fifty Two Thousand Seven Hundred | |0n08/11/2021 . . ) ) )

3 |M/s Rekha Enterprises MUMBAI, 10.04.2024 | 055000JY00000416 | 8,91,000.66 DR 23,868.00 9,14,868.66 - 04.00 | Hypothecation of Assets Created Twenty Six only) in Rupee Term Loan, with further interest at contractual rate WHEREAS this Hon'blg Tribunal is pleased to issue summpns/ notice on the said
(Proprietor — Late Mr. ANDHERI TL-EMT + Further Interest |  (Recovery from | OutofBank Finance. @15.25% p.a. from 02.08.203 till its realization. Application under section 19(4) of the Act, (OA) filed against you for recovery of
Dashrath Bholaprasad (WEST) 10.00 and other charges | 11.04.2024 to c. Rs 18,70,47,697.41 (Rupees Eighteen Crore Seventy Lakh Forty Seven Thousand | | debts of Rs. 2577348/- (application along with copies of documents etc.
Gupta) . 10.65 % 10.07.2024) Six Hundred Ninety Seven and paise Forty One only) in Short Term Loan with | |annexed).. . . .

Through his legal Heirs =9,14,864.66 DR as further interest at the contractual rates with monthly rests from the date of filing | | In accordance with sub-section (4) of section 19 of the Act, you, the Defendant
on 10.07.2024 of the present OA till its realization. aredirectedasunder: . .
+ Further Interest d. Rs 3,27,593/- (Rupees Three Lakh Twenty Seven Thousand Five Hundred Ninety | | (1) to show cause within thirty days of the service of summons as to why relief
and other charges Three Only) in respect of Expense Account, with further interest at the | | Prayed forshould notbegranted; )
Date of Notice: contractual rates with monthly rests from the date of filing of the present OA till | | (ii) to disclose particulars of properties or assets other than properties and assets
01.08.2024 its realization is due against you along with interest, cost and expenses of the OA. specified by the applicant under serial Number: 3A of the original application,

4 [Mis Siddhi Collection Mumbai, BKC | 03.04.2024 | 0823208700000013 | 10,22,917.70 DR 27,704.00 10,50,621.70 DR [Hypothecation of Stock of raw You are hereby called upon to deposit the above sum within Thirty days of the | | (iii) you are restrained from dealing with or disposing of secured assets or such
Mr. Shankar Tolaji Parmar Cash Credit + Further Interest | As on 30.06.2024 |materials, work in process, receipt of this Notice, failing which the recovery shall be made in accordance with | | 0ther assets and properties disclosed under serial camber 3A of the original
(Proprietor) 10.00 and other charges | + Further Interest [Finished goods, store & spares, law. application, pending hearing and disposal of the application for attachment of

10.65 % and other charges |entire receivables and other current 1. In addition to the aforesaid sum, you shall be liable to pay propemes; ) )
DaSBe[%f r;lggze: stock of the firm i. Interest as per the order of Recovery Certificate. (iv) you shall not transfer by way of sale, lease or otherwise, except in the
: - - - - - — - - ii. All costs, charges and expenses incurred in respect of the service of this Notice ordinary course of his business any of the. assets over Whlc.h security mterESt.IS
We hereby call upon you to pay the amount mentioned in column (h) above with further interest at the contracted rate until payment in full within 60 days (Sixty Days) from the date of this and other process that may be taken for recovering the amount due. created and/ or Oth}?f_ assets _and. properties SP90|f|ed or disclosed un_der serial
notice. In default, besides exercising other rights of the Bank as available under Law, the Bank is intending to exercise any or all of the. powers as provided under section 13(4) of the ! re et : number 3A of the original application without the prior approval of the Tribunal;
oY > N .\ 4 : » Pl J Y Given under my hand and the seal of this Tribunal on this 7th day of August, 2024. N .

Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 (hereinafter referred to as “the Act”). Your attention is hereby drawn invited AJEET TRIPATHI (v) you shall be liable to account for the sale proceeds realised by sale of secured

to provisions of sub-section (8) of section 13 of the Act in respect of time available to you redeeming the secured assets. @ ( ) | | assets or other assets and properties in the ordinary course of business and

Please take notice that in terms of section 13(13) of the said Act, you shall not, after receipt of this notice, transfer by way of sale, lease or otherwise (other than in the ordinary course of RECOVERY OFFICER DRT-I, MUMBAI deposit such sale proceeds in the account maintained with the bank or financial

business) any of the secured assets above referred to, without prior written consent of the Bank. To, institutions holding security interest over such assets

You are also puton notice jhat any contravention of th.is statutory i.njunction/restraint,‘ as proviqed uqder the said Act, isan‘offenceA Ifforany reason, the secured assetlsar.e sqld orleased outin 2.NEVILLETULI, You are also directed to file the written statement with copy there of furnished to

theordman/cou@e of business, the sale proceeds orincome realized shall be deposited /remitted with/to the Bank. You will have to render proper account of such realization/income. Residing at the applicant and to appear before Registrar on 06/09/2024 at 10:30 A.M. failing

We reserve ourrights to enforce other secured assets. ! o _ ) Address no. 1: Flat no. B-8, 8th floor, "Rashmi", which the application shall be heard and decided in your absence

(F;I)e:;:qco;;;lzyth this demand under this notice and avoid all unpleasantness. In case of non-compliance, further needful action will be resorted to, holding you liable for all costs and 11, Behramji Gamadia Road, Given under my hand and the seal of this Tribunal on this date:06/05/2024.

u . ) ;
. N X L . . . . X Charmichael Road, Mumbai-400026
This nlotlcels lss.uedWIthoutpreJudlce tothe bank taking legal action before DRT/Court, as the case may be. All earlier SARFAES| Notices are withdrawn. y it Alsoat, Date extended 6/9/24 Signature of the Authorised to issue summons
Place: Mumbai/Thane ours ::,t ully, B40, Shanti Kunj, Church Road, New Delhi- 110070 PRASHANT SAMDALE
AUTHORISED OFFICER Alsoat, . ) @ REGISTRAR
For Punjab National Bank 86-A, Cozy Home, 251, Pali Hill, Bandra West, Mumbai - 400050 DRT Il Mumbai
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